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Title : Statement regarding Government Business for the week commencing the 13th

March, 2006 and submissions made by members.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
INFORMATION AND BROADCASTING (SHRI PRIYA RANJAN DASMUNSI):

Sir, with your permission I rise to announce that Government Business during the week

commencing Monday, the 13™ of March, 2006 will consist of :—

. Consideration of any item of Government Business carried over from
today’s Order Paper.
2. Discussion and voting on the Demands for Grants for 2006-07 under the

control of the Ministry of :-

(a) Home Affairs
(b) Agriculture

(c) Rural Development

3. Submission to the vote of the House outstanding Demands for Grants in
respect of Budget (General) for 2006-07 at 6.00 p.m. on Friday, the 17t of
March, 2006.

4, Introduction, consideration and passing of the Appropriation (No. 3) Bill,
2006.

5. Consideration and passing of the Finance Bill, 2006.
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MR. SPEAKER: Shri Aninash Rai Khanna — not present.
Shri Dhirendra Agarwal — not present.
Shri Mansukhbhai D. Vasava — not present

Shri Tukaram Ganpat Rao Renge Patil — not present.

Dr. (Col.) D.R. Shandil

DR. COL. (RETD.) DHANI RAM SHANDIL (SHIMLA): Sir, the following subjects
may be included in the next week’s List of Business:

1. Apple Crop in the State of Himachal is prone to various types of diseases
and the vagaries of weather like hailstorm, drought etc. It should be
covered under the National Crop Insurance under the Agricultural Policy
of the Union Government.

2. The existing State Highway roads between Nahan — Kumbharthatti; and
Nalagarh — Shimla should be upgraded and brought at par with the
National Highway Standards, in the larger public interest as also due to
strategic reasons.

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, the following items

may be included in the next week’s Agenda:

1. The long-standing demand of the Kerala Legislative Assembly to
establish a bench of Kerala High Court at Trivandrum, the State capital is
not implemented so far. This matter may be discussed.
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2. The demand of the Kerala Government to raise the century old
Engineering College at Trivandrum as a Centre for Excellence and the
same should be converted as IIT. This matter may be discussed.

$it ERDIA TS (WoHYR) : e [EIGY, 3MTcl AKIE Pl Al AW Bl Hriarel 3§ Fr=iferRad
BT DT MM fhar S, ST diidbfed H o

(1) T U VA WA BT TN A€ U4 AoHYR Yold TIHT TR S&v1d U4 IR0 | MREYR
S 49 gd @ 3RS X a7 BIFBSERIR | 3evrd fhd S &1 Bl |

(2) SR YA NAd B I AICURRMAT Yeld I Pl AU BT [Hd S 6T Hrd |

MR. SPEAKER: Prof. Mahadeorao Shiwankar — not present.

Dr. Karan Singh Yadav.

DR. KARAN SINGH YADAV (ALWAR): Sir, the following topics may kindly be

included in the next week’s List of Business.

1. To discuss the need to make a mandatory provision to include a member
from OBC 1n all Selection Committees like UPSC and State Service
Commissions.

2. To discuss the need to constitute a Parliamentary Committee to look after

the welfare of OBC affairs.

MR. SPEAKER: Shri Sunil Kumar Mahato — not present.
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MR. SPEAKER: Dr. Dhirendra Agarwal wants to mention the matter for the next
week’s business. You briefly mention it.

ST, R T (FART) @ 3reuey HelGw, WX A Rl Bl il HT Bl T BRI B HrIarer §
e fear Sy -

1- T W SR IR A) AT Xl {1 @9 BT B, o ool 9 3w & g g
arell Yot Jarsli # FHIT 200 fharieR @t g8 & Bl

2- qRarElE | R 9 3rqul Yot qr &1 fFHir sifdee g dRarn 91Y, g9 gEsl |
Hqs & 919 B g8 B9 A Al AR HH 8 AB | aRar|

4/4



